
graph offices in existenc:e at prgsoDt 
in Baogalore City is 110, Sir. 

(b) Telearaph facility is available 
in new extension areas Uke Jeev~n 
Bhimanagar, J. P. Nagar and Bana-
.hlnkari. Propo$81s for uparadiQ' the 
telclraph racilities in Miniseddipa laya, 
Dooravaninagar and Vljayanagar are 
under consideration. 

Kerosene Mixed with Napbtha Supplied 
by Hlndustan Petroleum Corporation 

In Kerala 

498. SHRI SURESH KURUP: 
Will the Minister of PETROLEUM be 
pleased to state: 

(a) whether in Kerala the Hindus-
tan Petroleum Corporation has distri-
buted kerosene mixed with naphtha; 

(b) whetber due to tbis.. seven 
persons died and a number of persons 
were injured while using this kerosene; 

(c) whether 
conducted any 
iacident ; 

Government 
enquiry ioto 

have 
this 

(d) if so, tbe out come thereof; 
and 

(e) whetber the Hindustan Petro-
leum Corporation has given any 
compensation to tbo victims? 

THB MINISTER OF STATE OF 
THB MINISTRY OF PETROLEUM 
<SHRI NAWAL KISHORE SHARMA) : 
(a) Some supplies of keroseno oil 
made in January/Pebruary, 1985 from 
the Cocbin Terminal of tbe Hindustan 
Petroleum Corporation Limited have 
been round to be contaminated with 
Naphtha/Motor. Spiri1. 

(b) As on the 12th March, 1985, 
I J perIOD. are reported to havo died ...s 109 ,perSOD lnj.ared in fire accideats 
C811aec1 by the coot.mic,ated 'korosene 
(lif. 

(c) and (d) : Apart from the iD~OIti· 
gatioD being conducted by the Crime 
Branch of Kerala State Police into tbe 
cases registered, Hiodustao Petroleum 
Corporation has ordered an enquiry by 
a Technical Committee and its report 
is expected in the last week of March, 
1985. 

(e) Hindustan Petroleum Corpora-
tion has contributed Rs. 4 laths to 
the Chief Minister'S Relief Fund for 
providing relicf to the aff~cted families. 
The State Government has ordered the 
District Collectors to mnke eX~lratia 
payments to the affected families. 

Targets for Installation of New Tele-
pbone Lines during Sixth and SeveDth 

Five Year PI .... 

499. SHRI AMARSINH RAT .. 
HAWA: 

SHRI MOHANLAL PATEL: 

Will the Minister of COMMUNICA-
TIONS be pleased to state: 

(a) the taraet fixed for intal Hng 
new telephone lines in tbe country 
during tbo Sixth Five Year Plan; 

(b) tbe achievement made 80 far; 

(c) wbether the target fix~d has 
not beon achieved; it so, the reasont 
therefor; aod 

(d) the tarset fixed for installing 
DeW telephone lines in the oouatry 
during the Seventh Five Year 'P4aft 
period nnd the amount earmarked 
theref"r ? 

THE MINISTER OF STATE OF 
,THE MINISTRY OF COMMUNICA .. 
TIONS (SHRI RAM NlWAS 
MIRDHA) : (a) 13.30 lath Hnel. 

(b) 7.56 lath Jines by 31.1.85. 

(c) No, Sir. The target ,hal _t 
beeD achieved. The sharlfall is .. a.I, 
due to ; 
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1. Inadequate alJocation of funds 
to Telecom. Sector; 

2. Delayed/unbalanced supplies 
of equipment and material 
from indigenous sources ; and 

3. Delay in commissioning' of 
Oil ita] electronic loca] ex-
changes (of B-IOB type) due to 
prolonged validation tests. 

(d) This is still Dot finaJised as 
our proposa 18 pre still under consi-
derat ion in the Planning Commission. 

Commissioning of TeJlicbery Automatie 
·Telephone Exchange 

500. SHRI K. P. UNNIKISHNAN : 
Will the MlDister of COMMUNICA-
TIONS be pleated to state : 

(a) whether there has been a delay 
in completion of Tellicberry automatic 
telephonc excb aoge ; and 

(b) if so, the date by which the 
E~hanle will be commissioned '1 

THE MINISTER OF STATE OF 
THE MINISTRY OF COMMUNICA-
TIONS {SHRI RAM NIWASMIRDHA): 
(a) There has been a little delay in com-
mencing construction of building for 
Te1Hcherryautomatic telephone escbange. 

(b) Tbe 
expected to 
March, 1988. 

telephone exchanae is 
be commissioned by 

Complalntl Regarding Functioning or Telephone Exchanges in Callcut 
and Coebia. 

s.,. SORI K. P. UNNIKRISH-
NAN: Will the Minister of COM· 
M UNICATIONS be pleased to state : 

(a) whether tbere have been 
complaintl rcaardiDI functioning of 
telephono e.cban,es in I(.erala in 

general, and Cali cut and Cochin in 
panicular; and 

(b) if so, reasons therefor and tbe 
steps taken to improve the equipment 
qualit, of service ? 

THE MINISTER OF STATE Of 
THE MINISTRY OF COMMUNICA. 
TIONS (SHRI RAM NIWAS 
MIRDHA) : (a) Yes, Sir. Tbere were 
two complaints regardin, fUDctioning 
of telephone exchangcc at (i) PaIJari-
valam ; and (ii) Eda Cochin. 

(b) The (unct iODing of telephone 
Exchanges at Kerala (including Cali cut 
and Cochin) is generally satisfaotory. 
The following It eps ba ve been taken to 
improve tbe equipment and quality of 
service further : 

(t) Supervision aDd in~pections are 
being tightened up. 

(2) Efficiency team visits different 
exchanges to find out incidence 
of faults of equipments. 

(3) Replacement of overhead lines 
by underground cables wherever 
possible. 

(4' Use of drop wires to replace 
bare overhea:l wires to provido 
connections to subscribers. 

(5) Proper fittings. of Distribution 
points and subs<:riber offices. 

(6) Recommendation of Committee 
on \ Telecommunications arc 
being implemented progressi.· 
vely. 

Expansion of Tele-CommunlcatiODs 
Faeilities Dring SeVfDlb Pive Year 

Plan Per Sod tn Maharasblra 

SOl. SMR) BALASAHEB VIKHB 
PA1IL: Will the Minister of COM. 
MUNICA nONS be pleased to state : 


